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Ce^TRAL AOMIN ISTRATI '£ TRI3UNAL
principal BTi ch

n.ft. No. 25 of 1995

New Delhi, dated tha 8th No venber, 1895

HON'BLEMR. S.R. AOIGE, MOTBER (.A)

HC'N'BLE DR. A. 'iEOAyAL'LI, MEMBER (3)

Shri B.B. Sharma (since 9)9irsd)
s/o Shri p.C. Sharma,

r/o 34, Naujeevan yihar.
New Del hi-11 00 17 .

(Non e app eared)

VERSUS

1. The General Manager,
Northern Railway, earoda House,
New Oelhi-110001 .

2. The Divisional Railway Manager,
Northern Railway,
New D8lhi-110055.

5. Shri Chain Singh, Sr. a erk,
CEFO/PC/STB/New Delhi-110055

4, Shri pawan Kumar,
Sr. Gerk, statistical Brandi,
Northern Railway,
garoda House,

New Del h x •

N, • 5. Shri V. Allexander,
Sr. Clerk,

APPL ICAN

Northern Railway, „
SS/Sl/Tuglakabad, New Dalhi-110044. «• RESPOND©! >5

(None appeared)

0 RDER (ORAL)

BY HON'BLE MR. S. R. APIGE, MEMBER IA

m-2710/95 has been 'iled by the

father of the applicant through Shri R,C. '^chher

advocate stating that the applicant has un fo riur-^^ t: I ,

expired and is not interested in pursuing the

case any longer and thus this 0 .A, has bbcorn-j
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inFractuous. Accsrdingly this 0 , is

dismissed for having become infr^tuous.

ivft-t /n1

(DR. A. JEQAyALLI)
Member (3)

/gk/

/^Xl

(S.R. ADIGE)
Member (A)
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